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: Date of Orders 28=2-94,
Betweens

Nama Madhavi ,
> .
ana i - ‘
1. Chief post Master General, A.P.Circle,
Hyderabad.
2. Director of Postal Services,
0/o0 the Postmaster General, AP .S.R.Kurnool=5,
3, Superintendent of POst Offices,
Kurnool Division, Kurnool-l.

.

. N .
s App]_.'icant.

-~

o ‘Respondents.

For the Applicant: Mr.K.S.R.Anjaneyulu, Advocate
For the Respondentss Mr.N.R.Devraj, Sr.CGsC.

CORAMS ) ,
: THE HON'BLE MR.A.B.GORTHI B MEMBER(ADMN)

: AND
THE HON'BLE MR.T.CHANDRASEKHAR REDDY $ MEMBER(JUIL)
The Tribunal made the following Orderse “ -
Heard learned counsel for both the parties.

Reply to be filed within Ju qayse «vw- -
orders on 7-4-94.

“ In the meanwhile the respondents are directed té keep
one pest of Postal Assistantg unfilled till further orders.

Prlrs e

' Deputy Registrar(J)cCC.

To
1. Thé Chief Postmaster General, A.P.Circle, Hyderabad.

5. The Director of Postal Services, 0/0 the pos tmaster General,

. A.P.S.R. KurnOOl"S. :
3. The Superintendent of post Offices, Kurnool Division, Eurnhool~1l.

5, One copy to Mr.N.R.Devraj, Sr.0GSC.CAT.Hyd.
&, One spare COpY. ' .
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